Name of the corporate Debtor: Aakar Sales Agency Private Limited

List of Operational Creditors (Other than Workmen, Employees and Government dues)

Annexure 8

Date of Commencement of CIRP: 01st Sep, 2023

List of creditors as on: 07th Nov, 2023

(Amount in INR)

0, -

M/S. MAHAVIR 1,74,17,057 | 1,74,17,057 T(;ade F?yablle " No No No 0.00% Applicant
ENTERPRISE oc-1 07-10-2023 (Operational creditor ; to CIRP
1 . Purchase of Goods)
Proprietor Mr. Process to
TEJALY. SHAH. - NCLT
Total 1,74,17,057 | 1,74,17,057 -
Total 1,74,17,057 | 1,74,17,057 0.00% -

Note 1: M/S. MAHAVIR ENTERPRISE Proprietor Mr. TEJALY. SHAH. Is the applicant for CIRP under Under Section 9 of the Insolvency and
Bankruptcy Code, 2016 read with Rule 6 of the Insolvency and Bankruptcy (Application to Adjudication Authority) Rule 2016)

Note 2 : M/S. MAHAVIR ENTERPRISE Proprietor Mr. TEJALY. SHAH. Operational Creditor had provided C.R. Coils in various size and quantity to the Corporate Debtor and
had issued ten invoices against the Corporate Debtor for the supply of goods amounting to Rs. 1,74,17,057/-.




